
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

O.A. No.1243193 
No. 

I 3i/9 3 

DATE OF DECISION 13th December, 1993. 

Petitioner 

Mr , 3 P. Tanna 	 Advocate for the Petitioner(s) 

Versus 

& 	 Respondent 

Mr Ak i I KursL fo: rsndnts 	Advocate for the Respondent(s) 
N, 1 and 2. 

CORAM: 

The Hon'ble Mr. N.B.Patel 	 ; Vice Chairman 

The Hon'ble Mr. K.Rarnmoorthv 	 : Member (A) 

Whether Reporters of local papers may be allowed to see the Judgement 

lerred to the Reporter or not ? 

their Lordships wish to see the fair copy of the Judgement ? 

it needs to be circulated to other Benches of the Tribunal? 

1 



-2- 

C.M.ieuva', I.A.3., 
21,Niharika 3ungalows, 
Near Hjmatlal Park5  
Arnbawad i, 
Ahrredahad 	 : Applicant 

Avocate 	: Mr.B.P.Tanria 

versus 

Union of India, through 
the Secretary, Government of 
India, Ministry  of Horn Affairs, 
Department of Personnel and 
Ad min is trative Reforms, 
New Delhi-hO 001 

Union Public Service Cornisaiin, 
through its Secretary, 
Dholpur House, 
ew Delhi. 

The State of Gujarat, 
through the Chief Secretary, 
achival aya, 

Gaidhinacar 	 : Respondents 

Advocate 	; Mr..)dl Kureshi for 
respondents no. 1 & 2. 

ORAL ORDER 	in 

O.A.243/93 

M.A.303/93 

Date 13. 12 .9 3 

Per : Hon'Dle Mr.N.3.Patel 	* Vice Chairman 

i1r.iehta Lor IIr.T Ja.e1.S rmisio n tow itharaw 

bis 	u.. 

	

1,72Ltfl 	liberty to raove tne Tr±bual 	or 

OL til@ )rseflt a1ic7int as prtyresoonaent in O./2 81/92. 

. . 3. 



r 
Pertnissio catitc .xith iibrty • 	.'r:tycc .ore 

'do uc 0. . stnci ciisosed ot 	witilQrciwn. 

Io orr as to costs. 

I 
'K .Raiiamoorthy) 
	

(N.B.ate1) 
Me:bci (.) 
	 vice Chairman 



Or L DMINIS2RAIIVE RI31J' L 
Ahmedahad. Bench 

Application No. 	 of 19 

Transfer Application No. 	Old. WPett No, 

CiRrI2 IO T} 

Certified that no further action is required tobe 

taken and the case is fit for consignment to the Record 

Room (Decided) 

Dated : 

0ountersigned : 
-. 	 •Signture of th Dealing 

LYL q 1 1ant 
Section Offier/ourt officer 
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